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In the Court of Tehsildar-cum-Executive Magistrate, Bharmour, District Chamba (H.P.)

Smt. Nakhro Devi d/o Sh. Aato, r/o Village Bari, P.O. Bharmour, Tehsil Bharmour, District
Chamba, H.P. ~Applicant.

Versus
General Public

Proclamation under order 5 Rule 20 C.P.C. under Section 13(3) of the H.P. Registration of
Births and Deaths Act, 19609.

Whereas, Smt. Nakhro Devi d/o Sh. Aato, r/o Village Bari, P.O. Bharmour, Tehsil
Bharmour, District Chamba, H.P. has filed on affidavit for registration of Delayed Birth of his/her
i.e. 18-04-1964 for further entry in the records of Gram Panchayat Sachuine, development block
Bharmour. It has been stated in the application that due to some unavoidable circumstances birth
could not be registered well in time.

Sl Name Date of Birth
No.

1. Smt. Nakhro Devi d/o Sh. Aato 18-04-1964

Hence, this proclamation is issued to the General Public, that if they have any objection/
claim regarding the registration of birth of above named in the records of concerned Gram
Panchayat Sachuine may file their claim/objection on or before one month of publication of this
notice in Govt. Gazette in this court, failing which necessary orders will be passed.

Issued under my hand & seal today on this 18th day of March, 2025.
Seal. Sd/-

Tehsildar-cum-Executive Magistrate,
Bharmour, Distt. Chamba (H.P.).

In the Court of Tehsildar-cum-Executive Magistrate, Bharmour, District Chamba (H.P.)

Smt. Savita Devi w/o Sh. Kuldeep Kumar, r/o Village Jagat, P.O. Ranuhkothi, Tehsil
Bharmour, District Chamba, H.P. ~Applicants.

Versus
General Public

Proclamation under order 5 Rule 20 C.P.C. under Section 13(3) of the H.P. Registration of
Births and Deaths Act, 19609.

Whereas, Smt. Savita Devi s/o w/o d/o Sh. Kuldeep Kumar, r/o Village Jagat, P.O.
Ranuhkothi, Tehsil Bharmour, District Chamba, H.P. has filed affidavit for the registration of
Delayed Birth of his/her daughter i.e. 22-06-2009 for further entry in the records of Gram




Panchayat Jagat, development block Bharmour. It has been stated in the application that due to
some unavoidable circumstances birth could not be registered well in time.

Sl Name Date of Birth
No.

1. Tamanna d/o Kuldeep Kumar 22-06-2009

Hence, this proclamation is issued to the General Public, that if they have any objection/
claim regarding the registration of birth of above named in the records of concerned Gram
Panchayat Jagat may file their claim/objection on or before one month of publication of this notice
in Govt. Gazette in this court, failing which necessary orders will be passed.

Issued under my hand & seal today on this 18th day of March, 2025.
Seal. Sd/-

Tehsildar-cum-Executive Magistrate,
Bharmour, Distt. Chamba (H.P.).




